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regarding Kerala and borderg (Res.)
Kerala Stute Legislature
ete. Bill
|Shri Hari Vishnu Kamath) .
S0, the first point that the hon, casion before he procetds to legidlate

Minister should clarify i1s whether this
committee that is going to be consti-
tuted is really a parliamentary com-
mittee, 1 would like ¢ know whether
he sul] stunds by whal he said yeslers
day, namcly that this would be a par-
liamentary ccnmitiee, If he says it
is no. a parliamentary committee, then
it is well =n2 go=d, but if it is a parlia-
mentary committee, then he is wholly
wrong and he is only bamboozling the
House.

Coming 1o the amendments which I
have moved, I am anxious because the
Kerala State, which has been called
one of our problem states, a beautiful
State, highly literate State, a politi-
cally conscious State, has been in a
summary fashion, in a eavalier fashion,
deprived of the constlitutional and
parlinmentary privilege of having a
legislature for the conduct of its affairs
and this has been done in a manner
which wag described in various ways,
in various words, yesterday by Mem-
bers on that side and by Members of
the Opposition on this side of the
House, So, I need not go into that
matter again. 1 nced not reiterate
what was said yesterday. The manner
in which it has been done has been
whollv unconstitutional, wholly ille-
mitimate. wholly  high-handed and T
might say, even atrocious.

Therefore, to make amends,—or may
1 use the word prayaschitta—for the
sin or the crime or the major, if not
monumental, blunder which they have
committed with regard to Kerala, 1
apneal to Government ond to the hon.
Minister to accept these amendments
of mine, because the duty of this
House is now more Than twofold, and
in fac it is manifold, with regard to
Kerala. It is rather unhappy &nd un-
fortunate that we have given only one
day or a little more than a dav for the
discussion of the affair, of Kerala. Tt
should have been much more.

My amendment suggests or proposes
that the President shall, on every oc-

for Kerala, consult the committee
which will be constituted of Members
of both Houses of Parliament.

The idea underlying this amend-
ment is that the President, busy as he
is, a busy dignitary as he is, may
not . . .

Mr. Depuly-Speaker: Will the hon.
Member take more time?

Shri Hari Vishon Kamath: 1 -hink
so, because there are two amend-
ments,

Mr. Deputy-Speaker: Then he will
continue on Monday. We have to
take up non-official business now.

14,31 hr,

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

SIXTY-SIXTH REPORT

Shri Hem Raj (Xangra):
move:

“*That this House agrees with the
Sixty-sixth Heport of the Com-
mittee on Private Members' Bills
and Resolutions presented to the
House on the 5th May, 1985."

I heg to

Mr. Deputy-Speaker:
is:

The queslion

“That this "Iouse yerees with the
Sixty-sixth Report of the Commit-
tee on Privaté Members' Bills and
Resolutions presented to the Hous-
on the 5th May 1965."

The motion was adopted,

14.32 hrs,

RESOLUTION RE: DEFENCE OF
INDIAN BORDERS—Contd.

Mr, Deputy-Speaker: The Hous: wlil
now proceed with the further discus-
sion of the foTwing Resolution mov-
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ed by Shri Krishnapal Singh on the
23rd April, 1965: —

“This House iz of opinion that
the arrangements for defence of
Indian borders (with Pakistan,
China and Burma) should be fur-
ther improved and their protection
should be under the overall super-
vition of the Defenve Forces™

Shri Krishnapal Singh had just he-
gun hig speech on that day. He may
confinue.

An hour and a half has been allot-
ted for this.

Shri Krishnapal Singh (Jalesar):
It is not my object, Sir, to create an
impression in this House that I am
trying to indulge in war-mongering or
that 1 want unnecessarily to create
panic. My whole object in moving this
resolution is that I want the country
to become strong. so strong that no
aggressor or no would-be aggressor
would ever try to think of coming ac-
ross our borders.

1 am glad, Sir, that a few amend-
mens have been moved, or are going
1o be moved, and T would like to make
il clear that I would be prepared to
accept the amendment which stands
in the names of Shri Shivaji Rao S.
Deshmukh  and Shri Deorao S. Patil
which makes the position still more
clear.

1 am glad that the Prime Minister
has made it clear this morning that
in the talks or in the negotiations for
cease-fire he would only accept an
honourable settlemant. None of us on
this side would be opposed to any kind
of honourable settlement about any
dispute,

1 am glad that the Prime Minister’s
appeal for a guarantee from the nu-
clear powers has met with some res-
poOnse.

Now. before 1 say something about
the relative strength of the different
forces. 1 would like briefly to draw
1he attention of the House to the exist-
ing situation on our borders. Our
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border, as hon. Members know, our
land burder strentches to about 10,000
miles, and we have g sea cost of about
3,000 wniles, We have three countries
with whom we have oup horders:
Burma, Pakistan and China. In grder
io determine what should be our
strength, what should be our prepar-
cdness, we should see how strang they
are and what sort of egquipment and
what sort of forces they possess,

Ag regards Burma, with whom for-
tunately we have hod np quarrel yel,
andg I hope that we shall always live
peacefully with our Burmese neigh-
bour, but we have to take into ac-
count what is the size of their forccs
and what type of forces they have got.
According’ to the information which
1 have been able to collect, they have
an army strength of about one hund-
red thousand men. They have a small
air force, and quite a small navy con-
sisting of frigates and other small
boats,

Pakistan, as we know, is much
stronger. They have a standing army
of about two and a half lakhs., They
have a bigger air force about there to
four squadrons of aeroplanes. They
huve a navy with destroyers and other
ships; mot a very big navy, smaller
than ours, but one bigger than that of
Burma. What is important is that
they have traineq a large force of
guerillas and irregular troops, and they
are making good use of them.

As regards China, we know that it
has made massive preparations for
war in the past few years. They have
a standing army of over two million
men. Their air force consists of over
two thousand front.line airships, most
of which are jets. And they have a
navy fairly large compared to what all
the other nations in Asia have got at
present.

I would only restrict my remarks to
the army. There is not much time.
and we don't have fo worry about
the navy at present, as the Chinese
navy is not likely to come and worry
us for some time.
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Shri Hari Vishnu Kamath (hw:hnne
gabad): Don't be so ¢ 1
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territory. There is no room for com-

P

Shri Krishnapal Singh: They jave
some submarines with tarpedo hombs
which may be of a nuisance value,
which may interest our merchant ship-
ping. But we cannot expect, in the
face of the American and other nawvzl
forces ip the seas that lie between
China and India, they would think of
bringing their naval forces near our
coast. They are always preocupied
with the American naval forces which
are so near to them, apd so I do not
think that they will ever do that.
Besides, they have a very long border
too. And although they have a large
standing army, they have also many
commitments to meet, Therefore it is
not possible for them 1o bring a very
large porlion of their army 1o the
Indian border.

According to the information given
by our Defence Minister, they have
already: massed twelve to sixteen divi-
siong on our border. Pakistan jz said
to have eight or nine divisions, be-
sides its air force. They teo have
other commilments than the Indian
border, and it is not possible for them
tp concentrate their entire force
against us. But we should not forget
that the combined sirength of Pakistan
and China is formiduble—China alone
is formidable—and therefore, what we
have g prepare for is to meet 1he
threat, the combined threat of China
and Pakistan. And il T may be per-
mitted to say 80, if we are anxious to
maintain peace and do not want to
precipitati a war with anybody, we
must foget the old Roman saying
which says “If you want peace, pre-
pare for war'. That is the only way
to keep TM aggressor or people who
want to be aggressors, in check—deter
them from taking the intmtive,

In the last two or three years, we
have increased the strength of our
armed forces. We have certainly im-
proved the defence of our borders.
But what we have to see is whether we
have sufficient forces to deter any
sgeressor from intruding imto our

pl y. As I said, we have made
some improvements. Possibly our pre-
sent forces are quite sufficient, 1s has
been announced by the Defence Minis-
ter several times, to take care of our
horders and to mecl any eventualily.
But are we prepared to deter any
would-be aggressor, any aggressor who
intends to create trouble in futuve?
There | may say (hat we are not pre-
pared to that extent. We have to
make greater preparations. [ cannot
praise the wisdom of those who
brought about the cease-fire in Kash-
mir or the withdrawal from Tibet.
Those are the two gredat mistakes we
made in the past and they are res-
ponsible for creating the situation
which we have to face today.

I must make it clear that unless we
are strong enough to launch an offen-
sive Aagainst any country which tries to
give us trouble, we shall not be able
to live in peace, as things are todoy
I cannot say about the future, but as
things are today, we must be prepared
not only to defend ourselves but to
ensure thal if any country lries (o
give us trouble we will be able to hit
back.

Lately, quite a number of our people
have published very good articles. I
would not refer to all of them, but T
would like to read out gn extract from
one a least. There Rear-Admiral
Karmarkar, one of our retired soldiers,
says in one of the letters published im
the Indian Express of 22 April:

“Why have we landeq ourselves
in the present state of  border
strife? Have we not learnt our
Tesson from the debacle of 1962 as
a resutt of the Chinese aggression?
First of all, there were Chinese
incursions into our territorf#. We
talked but took no action. Then
our leaders made statements that
‘only a few thousand square
miles' of ‘useless’ land was oceu-
pied by the Chinese"”,

Further on, he says:

“Now our sabre-ratiling neigh-
bour oftuples our territory and
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refuses to be dislodged, except by
fighting. Why were they allowed
to encroach, in the first instance?
Have we no border patrols? Have
we no military intelligence system
which could warn us? So now we
have suddenly decided to take ac-
tion. We have approachad the
UN naming the aggressor, What
is the use” Let us smack him
down and let him go to the UN
and complain saying thot he walk-
ed into our territory and was kick-
ed out bag and baggage and that
he feels very hurt and painful in
the hind quarters™.

This is soldier's language. But the
purpose of my moving this Resolution
is to impress upon the Government
that we should be strorfg enough to
take the offensive if uny country {ries
to give us trouble.

As regards the strength of pur armed
forees, 1 have already said there is a
good deal of improvement but g lot
more remains to be done. We have to
recall what happened in the beginning
of the last war. The Indian Army
was only 175,000 strong. Within three
years, its strength rose to over 2 mil-
lion men, it was equipped fully and
whenever ang wherever it went into
battle, it fought and won laurels. What
is more, India was not a debtor; India
had, T think, Rs. 1,100 crores of sterl-
ing bulances jn London after the
Second World War.

So this king of anxiety on our par!
that we should be able to build a
strong army and build up our defen-
ces properly. One of the reasong why
we have not been able to do it and
why we are hesi'ating is that we are

trying {o do too ‘many things at 2
time. It is time that Defence re-
ceived the highest priority at the
hands of our Gowvernment and  this

Parliament.

There are two ways of calculating
the strength of our armed forces. One
is by measuring the strength of our
neighbours. Capt. Liddel Hart, an
authority on militsry matters has es-

1887 (SAKA) Indiun borders
(Res.)
timated that for defence alone one
should have two-thirds of the strengih
of one’s enemy. The same authority
says thal another way of calculating
the strength of our armed forces is
by measuring the ratio of the lenglh
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of the border with the men we re=
quire. If we want to defend. as
1 have said already, we need two-

thirds the strength of our neighbour,
but since we have to prepare for tak-
ing the offensive, we need an overall
strength of three times the strength
of our neighbour. That alone can en-
able us to ensure a safe defence. The
other method by which we can cal-
culate the required strength of our
forces is by measuring the ratio of
men to mile. We have a land fron-
tier of 10,000 miles. There was a
time when they used to huve 10,000 to
15,000 men to a mile in good old days
That has been gradually reduced. It
came down to 7000 or 6,000 in the
Boer War and other wars. Then in
the last war, it was reduced, with im-
proved weapons and greater mobility,
tn 700 or 600 men to one mile
Nowadays, provided they have good
weapons, cven 250 or 200 men to A
mile would be enough to defend the
borders safely, but if we have Jess
than that, we cannot ensure the secu-
rity of our borders. We need that
manpower on the border itself.

Then we need reserves, and  the
strength of the reserve, which is more
important. should he at least 50 per
cent of the troops on the borders. In
addition to thal, we have to have rec-
ruits, for replacement of ensualties and
for relief to our troops on the fron-
tier. Therefore, when we calculate
the strength of our armed forces we
have to build a strength which would
enable us to protect our [frontiers
eftectively.

Another point which we have 1o re-
member is that we have to have mo-
bile reserves. [ do not know what
the present arrangement is. but Rusuia,
which has 8 tremendous and  huge
army., of over 300 divisions ha% ten
air-borne divisions in its armed forces.
I do not know what the present
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strength of our air-borne forces is,
but I would like the Government to
increase it as much as they can, Rus-
#ia bag over 7,000 transport planes.
We cannot afford to compete with her,
yet we should have a sufficiently
strong air-borne force. That is extre-
mely important,

Defence of

As regards our equipment, I think
we are still deficient in equipment for
ngat fighting. 1 do not think we
have yei been able to evolve or in-
vent very effective infra red equip-
ment which is used in nights. In ad-
dition to that, other countries have
artificial moonlight and other me-
thods of illuminating the battle fleld
at night,  Night, of course, {s  the
time when most of the important ope-
rations are conducted. Therefore, 1
would like 1o emphasize that Govern-
ment should have sufficient equip-
ment for fighting at night.

Another important matter is the me-
chanised and armoured carriers for
nur patrols on the border, besides am-
phibious vehicles. In Kutch we were
told the other day that the weather
was so bad that no ordinary vehicle
could move  there. I believe that
other countries possess not only amphi-
bious wvehicles but alsg hopping vehi-
¢les which can go to any type of ter-
rain.  So, when we are faced with
suth unfriendly neighbours, we must
hav, sufficiently goog equipment.

Another very importang point is the
training of our guerilla forces. Pakis-
len and China have very efficient gue.
rilla forces. Fortunately we have on
uur borders a large number of ex-
servicemen living, people who can be
traired eusilv  in  guerilla warfare.
Guerillag have limited liability. For
i poor country, a sufficiently large
pueritla fores is the on'y solution. We
must start training centres for gueril-
lac and increase the strength of  the
pruerilla forces.  We all know what
the guerillas have been doing in Viet-
Nam, {n  Malaysia, wha: they have
done cven in our own country. The
Nugns have been using this hit  and
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rup tactics. It is a very cheap force.
They get a small amount, and when-
ever there is need, they only operate
near their homes, but they can be
very effective both in offence and in
defence. I think I drew the attention
of the Defence Minister to this point
about a year back, but I do not think
much has been done so far. Therefare,
T would like to emphasize now that
we should have a strong guerilla force
at our command, and not only on our
borders. But we should train some
of our people in the interior also so
that they are available when they are
required.

The next important point is aboul
the police. When they ure serving
on the borders, they should be plac-
ed under the command of the local
military commander, Secondly, since
their duties entail a lot of risk, they
should be better equipped. In gne of
the articles that has appeared in the
papers it is said that there are men
in the border police who are over
50 vears of age. They will be quite
useful here, but on the border pro-
bably they would not prove very use-
ful.  Therefore, we should improva
our police, have younger men, and
place them under the military com-
mander,

Mr. Depuly-Speaker: 1fe has tuken
27 minutes. Twoe minutes more.

Shri Krishnapal Singh: All plan-
ning in the army is done on the basis
of intelligence which is acquired from
across the border about our unfriend-
ly neighbours. That is a very impor-
tant point. There can be no sound
military planning unless we have good

information about our unfriendly
neighbours. As against China our
army was placed at a disadvan-

tage berause we failed to get timely
and accurate information, ‘This [ am
sorry to say, has again happened in
Kutch, a: pointed out in a letter pub-
lished in g paper recently.

In the letter one of the command-
ing offizers has civen out that there
were only two companies fighting
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against two brigades of Pakistani for-
ces assisted by tanks. That was a
very unequal fight. No army in the
world would be able to fight with that
ratio, against such overwhelming
numbers.

Since there is no time, I shall re=-
gerve my other remarks for another
occasion.

Mr. Deputy-Speaker: Resolution

moved:

“This House is of opinion that
the arrangements for defence of
Indian bhorders (with Pakistan,
China and Burma) should by fur-
ther improved and their protection
should be under the overall super-
wislon of the Defence Forces”

Shri Rananjal  Singh: Musafir-
khana): 1 beg to move:

That in the resolution,—
(i} for '‘Burma’ substitute--

“whercver disturbance or in-
trusion by enemies or rebels
is apprehended”.

(ii} after “further improved” in-
sert “vigorously”. (1)
Shri Yashpa! Singh (Kuironau): 1
beg to move:

That in the resolution,

for “under the overall supervi-
sion™ substitute — "in the
hands”. (2).

Sh- Deoraoc S. Patil (Yeotmal): 1
beg to move:

That in the resolution,—
add at the end—

“This House is further of opinion
that detailed survey of all the
strategic border roads con-
necting  border installatlons
with inland military centres
and bascg should immediately
be undertaken gnd its comp-
lation eatrusted tn the Border
Road Development Organisa-
tion with adequate indepen-
dent Budget provision for a
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definite  positive target of

achlevements by end of

Fourth Five Year Plan.” (4).
15 hrs.

Mr  Deputy-Speaker: The amend-
ments and the Resolution are bo-
fore the House. The time allotted is
an hour and a half.

Shrl A. C. Buha (Barasal): It may
be increased; it is a very important
subject.

Mr. Depuly-Speaker: T will ex'end
it by half an hour.

Shri Prakash Vir Shastrl (Bijnor):
One hour.

Mr. Deputy-Speaker: All right, one
hour., But just one minute should
be there for Mr. Chakraverti to move
his Resolution. Members should not
take more than 6-7 minutes,

Shri A. C. Guoha: At
minutes,

least ten

Mr. Deputy-Speaker: We have not
got 100 minutes; there are more than
ten Members who want to sprak.

Shri A. C. Guha: Sir, T congratu-
lute the Mover of this Resolution on
bringing this motion before the House
so that the Government may becom.:
alert to the seriousness of the prob-
lem and may also take the advice of
the different sections of this House.
It has been g sort of a misfortune for
India that ever from the emergence
of our Independence, we have got
unsettled boundaries with Pakistan. 1
think the creators of Pakistan created
that State so that certain problems
may linger on with India and the
development programmes of I[ndia
mav be hampered due to our pre-sccu-
pations with the border problems: It
was a deliberate move on the part
of the creators of Pakistan and Pak-
istan has been justly playing the role
for which it has been created,

China is another neighbour. I should
not say that our Government was wise
enough in dealing with China as a po-
tential source of danger. In spite of
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everythi that we may say against
the British imperialism of the 18-19
centuries, we should realise one point
about the s'rategic question of de-
fence. Simply for the sake of India
they had their posts from Aden up
to Singapore or even beyond Aden,
from Suez to Malta and  Gibralter.
They knew the border of India on
the North also cannot be just on the
fooi of the Himalayas. It should ex-
tend beyond  Himalayas. Therefore,
they tried to extend the borders of
India beyond the Himalayas by creat-
ing a sort of a buffer State in Tibel,
But in our desire for getting the frien-
dship of China we allowed that
State o be liguidated ang created pro-
blems for ourselves. We did not then
envisage that China might be a source
of potential danger for India. I
think that judgment should have been
exercised on that peoint, Now, our
frontiers with China are very diffi-
cult and also most of these areas are
uninhabited or uninhabitable. Inspite
of pur claim that MacMahon line is
our border, that line has not been
properly demarcated. So, there were
some disputes as to where exactly
the line would lie. The Government
while at least allowing Chinese su-
zorninty over Tibet, should have been
~terl about the clear definition of the
MacMshon line and the defence of
the line according to our reading of
that line. We have not done that but
we have created serious problems on
the northern side of the country.

Even when the British ruled Burma,
certain territories in the north-west-
ern part of Burma were considered
unadministered areas. They were not
under the actual administration of the
Burma Government. Now, the difficul-
ty is that there is g constant exchange
of population between certain types
of Nagaz on this gide of the border
and on that side of the border and the
Naga tribals are in a hostile condition.
Inspite of everything, our friendly re-
lation: with Burma and all that, we
shoulg realise that the northwestern
border of Burma is almost in an un-
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sttiled condittion and the writ of the
Burma Government may not very
much extend to certain parts of that
place and it is doubtful whether the
writ of the Burmese Government
would extend upto the borders on
their side. They have alsg their
own problems with the hostile and
rebel Chins and Kachins and other
tribes on the Burmese gide and if the
Naga hostiles can have some combi-
natlon with the hostile tribals on the
Burmese border, that will create fur-
ther troubles for us,

Due to all these things, the border
problem of India could not be left 1o
the different States as has been done
50 long. A small State like Assam with
very little financial resources has to
face the borders with three countries:
the border of Burma, the Chinese
border and the Pakistan border. 1In
all these three places Assam js hav-
ing troubles. Similarly, Tripura, g tiny
territory, has to defend our borders
with Pakistan, West Bengal also is a
truncated and a small State and it has
to face the borders of two States, the
Chinese side near Kalimpong and also
the Pakistan border. The Pakistan bor-
der von the West Bengal side is about
1350 miles and even now it is not
properly demarcated in many places.
Particularly in places where jt is
not properly demarcated, Government
should have taken sufficient steps to
protect the borderg so that any part
of the border may not be in an ad-
verse possession of a hostile Nagaland.
Our Government have failed in tak-
ing those precautions about the bor-
ders of West Bengal and Pakistan.
Assam and Pakistan. I should not say
much about the western side as there
will be other Members who mav
speak about that but I should mention
at least the present problem on the
Kuteh border. Kutch border terrl-
tory is uninhabited and uninhabitable.
But knowing that Pakistan has been
making certain claims over the territory
or ovar certain portions of the terri-
tory. Government should have taken
sufficient precautions {p prevent any
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incursion of the Pakistani forces into
the Ranp of Kutch,

Having mentioneq the failures of the
Government, I should also menton
the difficulties of guarding so wide
a border all the time. It is taxing
greatly the resources of the Govern-
ment.

Mr. Deputy-Speaker: You should
try to conclude now; you have taken
cight minutes. I hon. Members take
more time, I cannot accommodate
many Members who have expressed a
desire tp speak.

Shri A. C. Guha: I will require two
or three minutes more. Apart from the
financial difficulties, the House will
huve a geneal feeling that there had
not been sufficient eonsciousness of
the problems of border defence.

On the East Pakistan side, the
Pakistan Government had vacated the
border upto about 3-5 miles by the mi-
nority comrmunities population. We
cannot do that; we do not want to do
that.  There wus the proposal in
Assam of evicting the population upto
twp or three miles of the border. That
is a human problem and [ do not think
it would be ever possible. But we
should take care of one point. We
should take care of one point and that
15 that these borders both in Assam
and in West Bengal are generally po-
pulated by minority populationg of
India. That would help infiltration of
saboteurs and fifth columnists from
the uther side.  That is a point of
which we have not been so much con=
scious and we have nol taken precau-
tions. Apart from the question of the
Centre taking over the defence of
the entire border. 1 would also sug-
gest that there should be some local
militia. On the Pakistan gide, apart
frum the army, they have got the An-
sars and the Mujahids and the East
Pakistan Rifles. We also should have
a loeal militia so that the local people
zan be entrusteg to some extent to
defend  the borders. The entire
charge of defending the horder should
be on the Centre and not be left to
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the States at all. If the border po-
lice is to be there, 1 support the view
that it should be a special cadre of
police to be under the supervision of
the Centre and under the guidance
and control of the Defence Ministry.
It should not be left to the ordinary
State police to protect the border.
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&0 a1 TorEwrd woE A4 g §
fam a1 FoEx guma & fam oz ¥
TAM F, FH FT ITA THT FAET 9
gy TEATd 11 ART § Yl mey
i:rfum%%w?ituzmﬁﬂ-mﬂ
&1 mAT & fr zm &1 W orfeee i
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[+ ~owa Fag)
419 F @vg @rgr Ay @r g | gatan &
wawa 7 o At agt wgat 5 (i
weZ §N dFed ¥ @A fEq Af R
v fAded 2 & o9 d%e7 H | “awi’”
neg fawm 7 g7 o om &7 frm
Eac il

/a1 f& 9 a@W &, gW AT AN
Mg AT TFATE | M9-F F1 AATATL
g H W 7R A gyt 07 faeg wfa
@t fours waz fed o &, 39 & gmar
0z fa=n @|r & (& zwvq g q9gmEr
AW ZH T WA T2 § | §4qT A AHEAT
gtfEgamar T g 7 ww gwoam
ag A9y @Y E, g AT g oA
to g AT wpt av A3 gu § | ofseT
Tt W0 FAw  gAfaw gan fF edEar
¥ o9gd qw A WY avwafew dAee
e fear o0 w@ran, ag §T & A
arfeeaE #1947 & md frman @
afed wifdend wa7 &7 & a1z & @
famt sfa IvzT Fw@T W W@ | SEE
oo wir & 7 # mwwAn g fowEer
AT FI70 4 & fF 3w gw #1 fde
o g e AwE § ) ag e f fF ag
B4 OT WIFAW FT ¥, g A UET
AT FT, FR F AEIAE T 3 A1
Ay gf7 7 3g wwar s fr orfeeam
ol g9 @ ufFml, a9 8
2 gufy 39 98T gat w7 €6y @
wiamae w74 W € qrEr Ag &

oA arfeeaE gEIr | oav
I WIT ANE FT @ E, gL B 9T
RUAA9 FT @Y ¢, FA0 ofq| wrg-qfa
&l AT W 94T %T F WIRT AT &
9% WET 9T H9AT WIEHT FUET Sgar
# iy g A T @ 2, foey sare
% Qi # 9w 97 g 1 aaman g
(% 24 feuls H g9 £z 1 saw qox
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# 21 wfge | gH TW 1T w0 HaM
5 gmr¥ qur= wat W avEC oA
&1 st 7 @ & fr g7 mwd aW A
o & fan fasgw dov @ oiv am
Tiffem & &9 7% FaATT Af i,
T a% fr wizaad 7Y oF 77 wfiv
e & ma TEAT & M7 ag A
& ¥ g AE Awm

v ug & % gw =7 aF nfees
FT TA ST 1 Fdarfedt A1 o4z
FT @A | oo & o aga IR
foar i1, wf&A wagA Fwor 7 ag qmr
fuffm s Y Fm ATy
&Y IUEG AN WIAA, aF FAE! AT TE
farat s 1 Afe gw o A B Al
Ry # 1 afg fem 9l AY 09 A%
ERT AT | qifeera 3 at fadama
A & fr o §§F | o w77
I9E7 FaT & AT ATE dar A
a1 gt ggl ¥ favrama W A d
& awwar § e oiffa & fam oag
qafey 72 e qzar § 1 Far fF o
Hreawal ®EIeE A ¥ &, IH 14 art
# wifuw gzar o1 grEaTEr & T A
Tifgr w1 wuw W AT Twr w0 OF
afas Wt #%rw 7@ Fo Wfaw |

ur mifee & gand agry amd
&rar # e avg 9@ e § 7 e gt
ar| g1 11 a1 firee & e wener
agt & 7 qmn gw vAar fn ad e
¢ 7 mfewata a1 oy gand dEl &
frer & & 1 At %7 9@ & g Fqw
@ A EF sy A & 7 3@ A4y
¥ gd afas ot wREgm = A
tigamang fF "Frgwe g o
FOF g A wifear 97 cm TER
Far =ifgu
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Z9 ¥T A A qrAer W Ay
Foit wrfgn fe gard Wi ¥ v
W I3rq A o2 fava-qg fow wriem
aTead ¥ 0% 33v weer ¢ fe Hax H
agifia 7 wIFA a0 | Afww garfia
wIFT ¥ fav feder s ¢ ? A
gw &, 33w @\ wmrmw WA, ar
AT ¥ 4 F A7 AIF qFAL & |
zafag g7 & g0 wfew F |19 qw
et w1 e w0 wifgr WK
TrfeExTT & wrEAw FT qFEAT HIAT
Trfze

XFF AF AT T TS §, T
TZ FARET A1 afez & FeT &, A W
gar ? gt Wy at agT a7y & @ Afew
fag 3@ &1 A< frar § 1 g7 wroaaTfag
i wiew §, g ¥ #rf w3g AdY &, ¥few
9 gEUTR @A §1 qTEEAT § | gEn
wa-AWi & A FA-A2 WA § A
a1 A Ty W wgfaes § arfeeae
o qar 3 Tty A7 Fegfaer § g DA
¥ g &) qrrETT g AEe | ogf aR
T FY A% w2 4T & @ @ 2m-
Z1z ®0T, IES (T oW W F 8 @
agt &, #1% Foarga Y &, g9 9% @79
FT ¥ ®7 g7 w4, q4 5 gaTdy
Fz-qfa @ & 1 g7 97 ves & 3
a1fgy ff gw 97 &1 Ja&rg GHq A
g9 IABY OF A9 WY AW H @d gy
AN EN AN a7 F
fag ot 2w & w1 & #1€ wfgwre =
[4

§ WA g9sudal WEgRT &
frdaa FTav Tgar g 6 ag a3 qwga
F1 SFIFTT FL T GO A1 79 /AT
¥ a9 §F §FcT F1 QHC FL | WA
oTETEA 59 a9 F1 g fF airam
ot 9w 1 A qww famr
o o wfew & 1w faor o a=
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# et & 19 8 & 1 Sfer ST
™ I F1 & FF g0 wod a9 #Y qgeErA
T 3w i A owar 3 fe ogw § s
wieE & ) T gW & # J9E geaw
73 ar fex fuet oY 3w & ag feowmm
it & fF ag gurh 7w wig see &
FeTER R |

T WKl & 19 § wad §unA wi
TEA FET 2|

ot MY ST WREY  (FAEYY)
I HRIEY, EEIY AWAlE  faa
o1y = §, 3 fog § It qurd
Wt g 1 & gwar g e w= oY gerd
|IETT F1 §H FwE F1 RAEC T
% feedt T F1 F1E wrafer gt g
arfgn @ifs ag @1 oF Aify #1 T=
g | g ag WA & W AT
ey ot ag wrEAr 2 fF gurd dd
gfaa 1

FATE ATHIT &1 ¥a aF A1 Aifq
@ &, 399 OF 19 a1 gAY 2W A fag
gt & Wit g 37 € f§ eaman
e & &z @i gk oy e @ o
ATET & WY GHT ST AT Agh Wi AT
ZWT 7 gwTdr U T qOAT wifewey
FATaT, qEf gW T A W q% g g
fr gw wot g 1 AT 39y amw
A oad | g A FEIT & @t gl
w1 agt I A= ¥ oAt 7 gf

#r T3 e T DO HAT AT FT
A AT, AT TN 47 w9 0F g
& T arftearT 397 g% 9T AT HTRee
gur ST gl 758 31 A & € A
ATl A 9T A1 wrfawy ww feaar &,
7 I9 F1 W d g w4, 96 W 9
favamr 48 ET &, wWife ad ax @
AT &1 F15 0 F29 FAH1 61 7 /T
Al 7= & 1 ag it aga w faw ddic

rs
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[ oy wET AT
¢ fr gt T % o a fag gf Aw
o1 o ¢ f& oF I Fw e
®E A # A% U % qg gerd
FT 9T FF AT FHE 9T HTAT
srrfasn s &, @ ag wrfaoer s=w @
@ AT TH FHIA 1 I097 AT 1 waT
A gkt

7 gfeewror %1 aTA T gu gAr
Til, ofvast st gwd dwe
grfum et # ITETE g0 T E |
aguT wgr oaman ¢ fe i A awr e
T wa & = 7 A faeee far g,
a% ¥ g% vqr fava & w2 &wi § g
§ T ag A1 OF ¥ A9 731 41 A
¢frgw wiffema =1 1 gw@ar
A ®T @ A qfEEaE § o7 I =R
g f& S ov ag W@, AR 97 wOAr
mfyger smr &, 9T & 593w v
ag vz, WOATwfuged wAr &

A gETE & & ammar § ArwEa
§1 wearay #fn gaw gy da fam
#fF M oarea Z # 7 At ¥
FrTEIgE g gma A AT 9
yiferamE, 14 w17 Y F T1g ANAT
£ & wEY AFT E WITomaAEl 7
I W GIT F7 F WO J7AT AT {FAT £
g o feaf@a & men  gmo
Tz gz gr A 2 fx Ewomesr
st & geen § fm, a7t aw agad
¥ fan  fa7 @z&T & gawear g,
% sgEegr IfEE I A W miw
o ZEIT AIN &3 3T IV HTU 9T
FAY TCHTT RN AIG ¥ UF ARAS § .
7R aamar o 91 f§ wfeena @
ymAA H gRrdl aemwETHE A o,
yiferandfr vegrefamm qifama & %
S o7 % WRT T T SAr fwar e
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& AreAwr yu T AF T A WAL
;A GTAET g9 07 g A
g g a3 A A 41 w7
ga qiferT areAw & g7 Ar 34T
a1 A ZETRT A4 F 0 qE a@ TR
aF1E g aEr & fagmuwiv
wEl ®1 21209 & {747 g o) 7mv
W AT 55WA AL @gAT R 0 FEAC
TRA ¥ WOAT HATHT FF, ATArq 3
HIT WY WY & WTFNUEA AL & T #T
qau FTAT osfgagr 1 wEr wmr
FEET  WIAAW  FA OFT Wd AT
g Ag 97 AFA W0 AW
Sfaa @0 7 f7ur F71 93w @7 FA0
fed 47 17T 77 9FT A1 qTE I
HAHT A% ;T F1GAr qa7 ifed §r
ST /9T qEFT W wTH AT
w1 gl, adt, avma, w3 sfg ¥
FnaT mamg ¢ B oas =
aFdr g1 arf® 59 a93€r ¥ w45
9 F1 arwdn wiv ghgare afe med
FATAT W AFATT TEA |

gadr @A Az ¢ & i aw oA
sgaiy[ AT AHI AL GET 2 oW
st fafs ot 2 meozr 2R
FH A TANL HTGATET 41T UTETT 9T
BrE TEr & 1 7Ad mAT aF ifagm
& wam F 1T WA FH FLAT F A9 AL
Fgaqrfrufs 5 20F smiawasid
WA FTATEY £, A7 @ At fEm g
& o & M1 97 9T @y wv 3T
AT A1 1T T B30 ML AT 59F
991 AFAar Agr faw AawA1 3 &
a1 a¥ A fadr B

AT Famal g 3 wau-
FAT AT AW § WA & WIT AT 207 UF
gt fmr ar oF AT E@E s AEY @
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i ag W97 A1 &1 FAQ AVEIT FOT
v & mwn weqd fear man &, @ga
Aravi®r & o7 o wnd A gur
MYfgai F1 gAF1 G qf,  gAfEm
Tawl nwzw favig 1 wrm wfEg fe
ZAT) Tl F g s faA
97 g W7 ITa qE gAm, AW
fam & ot #om fw fedw fafas,
7T HATHA  F FUT 97 TAET W17
AT wifgd, I9% WG GAW! AT
wrr wnfEd,  gawr HED Eogesr
FT ga" &A1 IMfed | Og OF T
sfRd @i # 1 99 9% 3@ T M
# 5 s frorrewgmT @ ag Al
T Argm & W aE Awr ¥
WTEAW Z1N FT am@ AR & 1 A1 A%
oF ofrtfgfa ofee@ f gare amqa
Fafeaw FT D E AT A & @ gwTa
AT ATAEAT  TANT R HHEAAT
FvT ¢ | wA g R 0% moEA
FT AEW w1 9T A AE g v 0w
AE1 Mg ER AM 2 1 EH &
AT §OETX AT EAE A wifed

Fammgfd @@ g™
gart faa 7 @74 & "mA9 qw fFar g,
TAR] ATEIL F1QT AW F AT AAI
sifer 1w ofy gar fem oam A
e &1 gg 90T Frm fE mvww R
AT F AT HATHI W I w7
W I g WK ag dRE A
el & A A ZI41 |

T4 weat & mrg ¥ gm g 4T
WA M qudT AT § |

Shri Liladhar Koetokl (Nowgong):
Sir, I welcome this resolution. It needs
no proof that the defence of our bor-
ders, whether western, northern or
eastern needs to be improved. It has
been admitted in this House that often
there have been intrusions into our
borders and more gften than not, the
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intrudlers do ocgupy certain areas and
they do not go away from there. Cur
defence arrangements are such that
we cannot throw them out. It is no
good denying this fact. So, the conclu-
sion one has to arrive at is that the
defence authorities should take steps
to ensure the security of our borders.

So far as the north-eastern region
ji concerned, comprising NEFA, Naga-
land, Tripura, Manipur and Assam, all
iie three countrics mentioned in this
resolution—China, Pakistan and
Purma—surround the borders of this
rugion. Although Burma is not
unfriendly as China or Pakistan are,
the hostile Nagas, as Arun Chandra
Guha has mentioned, have been going
to Pakistan and coming back with arms
and ammunition, after getting traininy
and they commit hostilities again.!
India, It is through the trritories of
Burma that the hostile Nugas are com-
ing to and fro Fukistan with mpunily.
Sa, that border alio has {o be protect-
ed effectively.

The peculiar geographical position
of this region has to be kept in mind
and our defence preparation of that
entire region has to be examined from
that point of view. While I do not
undermine the equal urgency of pro-
tecting the western and northern
borders, in this region, because of the
narrow corridor and the very meagre
transport system there, it is highly
ersential that there should be enough
defence potential ereated within that
ragion with a view to enable our
defence forces there to ctand against
the aggression till reinforcements
through this meagre transport system
can reach them. It is obvious that
reinforcements in this region will be
quite difficult. So, it is necessary that
supplies of men and material for
defence purposes should be built up
there.

I do not know the details of
the defence arrangements, but my
hunch is that this aspect has not been
given as much attention as it deserves.

To protect this border, there shwould
be quick mobility for our forces. So,
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|Shri Laladhar Gotoki]

I will urge the Ministry of Defence to
consiruct border roads along the
entire border., I am afraid nothing
has been done and no decision has
been taken that the border roads
along the Assam-East Pakistan border
would be taken wup immediately.

Defence of

Therefore, these 'matters which are
vital for ensuring effective guarding
of our borders in this very wulnerable
arca should receive the wurgent and
serious attention of the Government.
I am sorry to say that we, who be-
long to these areas, do not see any
signs of such seriousness heing attach-
ed {o this matter.

Therefore, whether  Government
accept this resolution in this form or
not, it cannot be denied that this
resolution focusses the attention of
the Government on the urgency of
safleguarding our borders, which today
are not adequately guarded. That
has been proved in the Kutch border,
Lathitilla-Dumabari area in Cachar
district where firing is going on and so
also in Dawki in Khasi-Jaintia Hills.

That is happening in Jalpaiguri,
Cooch-Behar and other areas of
West Bengal border also. Wherever

there is a chance they strike us, they
commit incursions and intrusion, do
whatever mischief they like on our
territory and go back or stay with
impunity.

So, we should have our defence
arrangaments so  effective and so
efficient that we can strike them back
mmedlatcly when our enemies com-
mit any intrusion or aggression on
our Territory and teach them such a
leison that they do not dare to trike
us again,

In concluding, Sir, I request the
Government to consider the sugges-
tions that at T have made.

sft gt (femre) © SuTeme nEtey,
WO T F At A F gw Ay www
seat p o X ol e Y aw &
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urat § 1| % 3 @ fr awt 0w o e
T AT WY | ITH 70w qoAr wgar
a1 i TRt QAT , 39 T T
Fag sgar a1

YHTM g X TT A,
TG & TC A7 AR

et § 9w fagEr A€l
L1 o Tl o BT

aa fae w1 wgy @ o agigT W )
oz agar g fr rw g At aw
X £ o1 g9 T OF a9 ATR A A
H1 9T A0fgd | qgeT FE, 1965
¥ TS W@ FT AT AHEH IW AR
arfeT 3 5w AW ¥ gEr AT 2 3w oAy
T § AE wEA, IWH gW AT X AW
gAY 32 oY I ¥ &F 41 gAry gu-
feerdt gt | AfEw gt smad,
1965 & = & 7 gE IHA F AL
# g w & ¥ a3 favg v A el
fr s B W F1 OF €N FH AT
ool w0, MR A 19 ar
&, 99 &% Ig F@ T g AN AT %
#rE dfy av dfror-wrae 78 grm ar fear
e ®1 Aty A€ wee ) A7 A4
% G faver ¢ & afed

15.32 hrs,

[Dm. Sarostvr MamsHp in the Chair]

0 T & wor FEW AT F art
H 1 TAT €Y AT @ GO FATL AT o
T WATET |fEAT A AU WTavi § F7
a1 f fergram &Y & & a3 aF W
o #1287 TAROE § a5 |
¥ a1 g § 1w AW § A
dama fag, @ifimme fag aiv g
T AfT F ARETE, T IR TGS
SN FY B qAEAT § A A qgET w0
¥ ot o e & e geed
®Y ATF TIAT BT AR | G FERL
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AT F FIAT GO | TEE w1 &
T wrn afgr w@ifs w e &
sz o o fedt gf ot &t 9w & A
o8 =R mizfagi #1239 fear man
99 ¥ FTTGT 4T 9T |

A ar & Aifa & are 7 g
g i araf I A g W A
s ¥ @79 T7 g AF VA €T AT 94,
afem S 7 S & Hg 9T qOIT AT |
oF O 3% A AT °7 oF qrfeear
& vreenfa wga 7 ag T w4 df v g
sl wef qeETEar AT e,
e fewroa w01 ¥ i 1 Afe -
AT AR Y b e e
#R IH * AN g 0T AATE | A A
¥ g 3fy | o gww o
g1 @ A wroma &t wre At g W
£\ ER TH ET AT FIEA §, A AT
T e g, 99 A fA aw
O WTE a9 qwA ¢ Afe qifeeT
T AW A T ATA | gAT Ayvd
T qifaA & owAT ¥ AR
fegem %t a9 o aifese #1
FAT 1 AW H #1349 Al ¢ 1 97
I 2 v orfeem gvwe & ofeema
1 T & aw fow 0% & wAw
T @ oot avg & fggea &Y /7w
F vt fan £ fegemar &Y st #® g,
afex 3w ot g fear @ 1 ST gt
F1 TAIN ATEI WA B AMEE ARG
o 3

St A & g2 oo w1 AEAn g
fe fred S1dfw feaf ¥ g A AT &
T 7% ¢ fe gar? d T T WA
difem it "7 a7 # Avg a1 A T
AT E T g A A ) AfeR
AT A A4 § | W TifeeET &
T Ol AFAT £ | WETAW ¥ WET 97,
ot gfrn @ wift gt wen 3 fava
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FOFTC & MY & 1w Fava &6 &
X at qarc A wifq 2w &, AfE
fggmma it wifeam ® s wify
ST g%t § o1 TA AgrES F W 0|

# o WY AT TF T GEH T=AT |
urw fm e e Aifr w1 7
T A Af T I AT G FT AN

aafaw Hifs gond w7 W ™
gF & =9 a7 A1 frgram a= w4,
aat g 2w w1 wfeae @ @ew g s )

ot REm AT A AT TR,
5B Wt #g1 & 729 & U gEw w1 0w
T TFC FTAT AEAT § | T G e
fog & fommm wgaaq w=mE A oA
qee ¥ qeafur e afeaa fear 2
1T w1 5E9 Y 0g feefa, g @
H e faaw & 1 qR @ A
w1 T5Y U a3 F= ¢ & A 97 7@t
selrs weer ¥ yafeaa g wifed ar
YT qOT & WE FAT #1639t
Fr =rfed v, AeTRR = & AW A
#gw g § oAt ot & AT & Awy
# mifesat 77 7§ 8 | TF 20 ¥ qvamy
g oA 2

gl a7 w1 A fava vy & T
wngAr g azag ¥ fr 7 g9 few
SETTT 1 OF %7 ¢ W A 4 firm o
slaer gwry @ # st yragw o 8
IW R AR H TAT 0 TAEE AR
ag wed ¥ s 3o 7 Arai 5 vem W
T #ATE #1 gqv fzar @ @
gferm garft At 7Y a0 47 wE 2
39 1 ¥w wfsarman ari # | 33 Ffrarmi
w1 ot 35 fra i gE o, for
g1 4T a1 % waw neg § oF 9T
T gfam o fra ¥ wrow arfeery
aTEt Y AR T R § oo W ag
URH FT FHT FIHIT TAT SEAG
T ¥ afamew & mw g, o
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[t et )

e Wegee a4 7 gw 71 foufy a
fanrear Tmgd 4, ¥ avw 7 faaw
2 &7 37 e Ao T AT AT 1
A3 9 1 99 97 w@ o fw oow
i sfa %71, 91 w9 § =1 T T,
T A AR WAt T # i
Yot A ? A R Aer A e B o
FT reTE AT wIT ¥ | W7 IA A
it gesi § At 17 WA 39 # fR
agr A P AW TR B A WA
TET & | WY THIE WI AAT AT I FI
e 7 TaAfA w7 £ a3 aEr
T AT | o & v g ¢ fE gfew
# 1T Y gy favam EAT o T
& o7 Fe & el # owr, B A A
afex 1 o7, W T oA AW AT
LA

wrA ¥ fred ofama T« ol
mAaAl Sifa ¥ @7 mwaw W
WEAT At 3 S agtaw v e
g wm Ao £.f 9 af 3
A1 ag FWIY AWl F| mgeaiveEr §
FA0, IARI A AMAG0 T FIO
aff T F = el gwe S
gagmm faand 31 za gww a1 sfEm
WA & AH fomAr 1 A
EM & QYN AF g T 7 g
FAA T o gwt ww fE
I aIW O raAaAr A grefews A
AT AT A AT ) FEI mA R oA
agm w7 AvAr  F afvas g
wt erfeat & fiar o afzguim &
A F A A A AT T
A %7 AT T A FTET AT @ g3d
s A Fwzet g€ § 4w feafa 7 @
o a o Tear & afm R
aw v e WA gfe 3
T B AT Ad wraE 4 5w
faa g S @0, &few 7 & @g
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agra FT TEIfEE W Wiy &AM A
ImFT A AT ¥ TAwrgw g A
s Az} fr aam ozt
T S I ®Y FEw Ad TEd
faar m  ag FETO BAT & AvTE-
o s A www owEeh 2 o
THKT AET AT FAL TqEi 77
AT B A WA sEEd 1 oafam
faar 21

Haadfiira oz wee & fF Zmry
AT FY wgEEtmAT ¥ Amwi A
AT oET AT 991 0 q@ e
77 g ¢ f& ammade ® A gmm
qATd 2 3§ zwT fawd wamEwAr
st AR AFE A1 A F 0F T
afy 7 0% o5 qar ar f5AfA S
o1 A g6 A ag 7 ame 34 A
At gt yfes d afar ) & @
Az ® 9% 9% AA f3 f1 w oHe
AT A% g9 Wit AR ®ifA ®7 o9y
T7 EW TT TR 0 A=A AW TE B, 0
a1 f&7 AT &1 Fq WA 0T 7
Al 19 WIF F7 FE FI4 K A9
ot 3 Afay | mw Ao wArE I
mifs =rfer #7791 =@ 2 o o
o wiEw wW e # f% zw fEEr
97 g A IWA | AT AT F] A
aTE W U@ E 0 AT #@A oW
e gzt aw §fE doE afEa
&1 I A A2 A & AT AT AT AT
AT T R AT AAEl A1 A wg-
i F&w | FE OHAT A AEE
o7 WEEI F1 oawE R
"L A YT W ¥ ar g
=l oEnr FaEl T W g g
w1 afraa faar =g a3z 2w f
T Fram W o f
HEET B TE IR A TRDAAT w0
i % WIgEA F A )
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mF 1 avq ag f gurd Tl & wf aw
ZH g & Fere e way faae A
§1 v T N g dfw TR
oY faia far oft g @ & A
T® &7 3§ wAAEwAT ¥ AvEEA W
sqa W fran an, & apm o3
wTegw # T WA A% g fawre my
fex zw gor  safe S FTH FATHY
¥ afr ad Far fage 917 & 38T EOT
¥ &7 AreEt & fawe TwEn W A
ot g6 T fre & IwE wfafaa
A% wies Y gadd gfaad o &
0 | THA AATHT 97 A FTGE TEAT
Y § a0 gw AT ZW F1 A=W AFA

A T WA FET A e -
T AT FW A FE THT WM 9T AR
wor Fran @ ot W 3w & faanfagl
H g gawar &1 ww TVg A A
arfsema 1 wrHwer a6t gar 7 F
® Y ¥41 IHET qTRAY BT & W T
faar7 F71 Tfgn 1 TTEREE FY AT
97 a1 G FT AT 79 §TE wTEET
#0130 FAT ™ a7 s gwey f3ov
FIAT TEAT

F=@ ¥ FATI HATHT A ATAAT &
oy , ATH ¥ gwmw ¥, o
WHTE W AT WY agigA & afeww faar
31 & uter o A ¥ favamgdE ¥
#xat g fr et aw wed e # qun
® WV &, 4T AE A% GEAT R HEr
T W §, I TIfEEE AT ser
ufas 21 #fe wr A Femi
¥ 97 it ¥ faafaemge 3 ow
o, W7 ag a7 & fF fady 9 T
H W7 g AW § WU Wer W) 2w
TN TEFR FW AT F Fm Ay
o T 2 @ g A ov
FHAT & MM AN 7T & F qmgE
AR §OAYET AT A AE g

VAISAKHA 17, 1887 (SAKA) Indian borders

13876
(Rex.)

fr afz fadm fafrer f@ly 2w &
T wear g, A6t fie oft Foor WA A
1 oY, A1 IAE! TEAT AT qF¥AT E, WOT
feft 2w &Y gTF TEAT FAT & AT
I ATEIT KT G AT 799 AFAT ¥

Ffe B w7 AR FETAT W7 &FAT

WTT dATH T wIEE WT wmAT &t AW

F1 g w7 wEr & fay gww 7 qx
ATy | TEfAT. BAT €7 ®Al a9

firry o Wm¥ fAu oo wEawT 3

fe dafas fawgi & wrorfas grasa

7 g afem

oTH W |1 IH I &7 oAy o#
IEFT UF Tgd 8T T AR & (&
fada #t v ¥ wree guy Afaw faor
o otaw faoty o m faar aq
1047 & @z &, 37 fggema o7
mferm@ 97 fria w1 gy AwTA
#1 M T=E a7 e A A g fw
77 A o7 e gwre fee A fet
ax7 f6r a0 2| m=WEA AT F @iz
Tt 2w far & o AW A faeAr
T v 9, ariErA e & faaar
T 721 ¥ o7 aw wHr A # Af
v 9wy 7. 21 Afew fada miwaa
& WrFw ¥ Wre § afeeam § oA
frgem & omar A= for & earfe
FTAT AEAT 0 FHwI AT afEm
fir fwew & o asem @ guwT AWM &
wfafrw wazirfig aa & A1 7 4%-
A A FEATYS? TR/ 77 dY FH ArnnEr
T famiT ®var ey

o 0 9T A5ae F1 AW A7
W7 A oz, g #owre wwE
T ¥ T[T TN G4 T ¥R @y IR
f&7 digrmt g fr = 577 w0 fawa
17 arq #1 Ifem & @ F1 qaw
¢ & ag garh dwmat & v A e
TAT | T & wfarer AW & faldy
AT AT TEY | T FIT T O Qi
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lag o1 # o A W AW 9
AW Afaear SR wwEw &1 TEsT
1 ag) v ¢ fF 5w oAwe 91
AUA FAW T g w0 wfgg WiT Ew
H AwAq g0z 1 fawiw #@ A
F1fgo s

Shri C. K. Bhatiacharyya (Rai-
gan)): Madum  Chairman, the fron-
tiers of India, particularly in  the
West, have always been vulnerable.
That has been proveq in history. But
after partition and the creation of
Fakistan, it has become more and
more vulnerable now. Therefore, we
ought to make arrangements for the
defence of this frontier much more
cffectively than the British Govern-
ment used to do to protect the western
angd north-western frontiers of India.
The eastern frontiers were known to
be safe, but after the Chinese inva-
sion last time we came to realise that
the north-eastern frontier, which was
regarded ay non-vulnerable, was not
so. In fact, when China brought
heavy tanks 14,000 ft. in that winter,
it was something like a miracle or
something unexpected  happening
and was regarded as such. So, that
makes the protection of our frontiers
all around much more necessary and

much more difficult than what it was
beforc.

Within last 17 years of our inde-
pendence, it is our misfortune that in
spite of our standing for peace within
angd outside India, we are faced with
four ccase fires—cease-fire in Kash-
mir, cease-fire in India-China border,
a su-called cease-fire in  Nagaland,
which goes on prolonging from month
to month, and God knows what is
coming in the Kutch border, for talks
of cease-fire is already  there. We
shou'd pause and scrutinise what is
the reason for India, after getting her
independence, within  the last 17
years in spite of our policy of non-
alignment ang  professions of peace
1 home and abroad, being surround-
ed by cease-flre all around the border.
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Why is this so? It is something diffi-
cult to explain, difficult even to com-
prehend. What is there in us, in gur
policy and in our administraticn
which is inviting these things. This
requires to be considered, scrutinised,
unalysed and judged.

What I feel is that the agency
which has dealt with our external
affairs has not done its work effecti-
vely and in the way which it should
have done it. Otherwise, the diffi-
culties with which we are now faced
would have been less than what they

are now. I will mention only two
instances. We gave recognition to
the occupation of Tibet bv  China.

But, at the same time, we did not
demand that China should give a
corresponding recognition to the
MachMahon line. If we had done so
at that time, this difficulty about the
MacMahon line would not have becn
there. When Shri Chou-En-lai sec-
ured our recognition of Chinese
occupation of Tibet, we ought to have
secured Chinese recognition of the
MacMahon line. It was of wvital
interest to us tp do so because Tibet
and India were divided by the Mac-
Mahon line. But we did not do so.

There is another instnace, We re-
cognized the Durand Line which
separateg Pakistan from Afghanistan.
But we did not demand, at the same
time, that Pakistan should give re-
cognition to the MacMahon line,
which iz the border between Tibet
and India. 1 do not understand why
this was not done. Any person with
commonsense would have done it
I believe there is some element in
the management of egxternal affairs,
who are people acting, not as diplo-

matic agents, people who are not
manipulating at the diplomatic and
political level, but some elements

who think of being Messiah in them-
selves. They did not do even small
things which are very wurgent and
very necessary lo protect the inter-
ests of India herself?
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The most difficult part would be
the protection of the eastern boun-
dary, to which Shri Guha also made
a reference. There also, while I
concede that local people might be
used 1o defend the border by supply-
ing them with arms, the difficulty is
that the local people on all the
borders are not as dependable as the
Jocal people in the borders of other
countries. Here in this House, Shri
Khuda Baksh, coming from Murshi-
dabad, the same constituency which
is represented by 'my hon,  friend,
Shri Badrudduja, told the Prime
Minister, and it is on record, “my
constituency is being subverted by
Pakistan; please save my constitu-
ency”. That constituency was not
preserved and he lost the elections.
That is the difficulty with the local
people.

There js another instance. On one
ozcasion, the late Shri H. C. Muker-
jee, who was the Governor of Bengal,
had tg run to the borders and warn
the people there that he was getting
information that the border people
were harbouring people coming from
Pakistan. He warned them that if
this continued he will be foreed to
take severe steps in the border.
That is the difficulty on our border
with Pakistan, and that should be
taken into consideration.

=t amare falk : gfueel agear,
oft Forar Fag wreeig drare 4 <
FEedT WY R 939 & ama Wy
ag W Ft feafa & aga & waws 1
wgeage s @1 K oft gonere fay
BT I GAC TT WEA AGAGH TIEAT
a4 & fog wigare @0 § WiT aow
¥ o1 ag fw w7 g 5 ag gma
ot aedt § e 3 faar fed aoim
¥ o1 AT =nfg

T AW &Y qw ¥ qr wwvA @ fw
qg 1 g1 UF WA W oA A
™ ¥4 & fAu w7 ww v www A
612 (Ai) LSD—8.
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AT | qHG & qErAT ¢ fE oaa wraa-
arfagi #1 ggamdl wAEfT WA
wqifge | 9% &7 ;T greT wA § fa
oW AT AfE R, e qeadt A
ar qR ¥ gfeew de &t amr &
WIS ZATY XM FY 38,000 T qfw
& T geE T 97T w52 femr @
o't 2w wwfaa far o gy & 9y fom
B & woE ¥ eI g1 A€ g eie
for 3w w71 17 a9 w1 gfogrm anam
w7 sfrgre & 99 20 ® =0 97 v fE
9 AT A &, ggadt af £ & An
a®T v Ay a § W w8 At
21 & g F) Helt w7 § A ofam
A ¥ WL 9o w g g ofe
W gw S gy Ad § gw Anr
T & T T ¥ A A E, W G
swe 73 feais @ § 91 @ &1 @™
qET ¥ AEY 2 § A Twwr w0y §
e gara wem fardw & 91T aw wudY
I FT TET AR FT AHA |
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UF GET AT ATETT A s F Y
ATl w7 &g &7 A raT ¢ ofe
T frdfeow Y wWiIfeFT 2 Awm
ST &FAT ATEAT 3, BN T q@AT -
g & T AR ANl 7 . owAAT E
afer wvwT TE TieET B oAy
art A a7y W § 1 wnT g7 G
D 9 fe fazd wwoeR T winm
1 & a1 fergram 1 59 q0sRdr W
ATEAT A# FIAT TEAT | WTH AT W
™ &1 forwed g @ aF gavdl wwsi 57—
w7 ® FAC & Frow ogf E o oq
FUT BT &t ;1 FHAT § W17 A
s & qti fmr gar @ o Aqida
feeft &1 f1 g 2 w1 aowfew
faelt %t firdy 2% & A1 a7 w7
frft gt 3 A mmA Amar § e
R @ IAET TEA GH 7 2T qeq
AMT | AT 9RVIA 97 IEART AR
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[t g fag)

I {1 @ T ad ¥ 739w gEew
AT W /I F1 gATEAT 4 oAt
ag qavie gare fau weEE T oA
arfaa #rm

AT AT &1 q@ W waEw
form TR wor zv fraemar o
gt WTE WA 7 AW Y mifeT W
w1 gat w7 fzar | gETA FAT & w1
VT H g% g ST 7 1 6l 6
W W &7 g § wwe q2w famn
#fm aFW & mfes 7 o7 &
T TaAd e & wrew fafwes & ag wa
f& 9 #1 @17 faar omw, S A g
| &1 AT W IEED TH aT A A
AT | W TEAAC ¥ 3 wrgw fafr-
T 7 389 91 & A gfew & g
w1 w1 faom fear o qfew seE
from FEf fF mam g wrad 7 o
mﬁmﬂﬁmmmio
UFe Wlo H T 4 | WA ATH 4@l
o QA e Hlo H TaEHT FwaT FIA TE oY
afer wr ag oW art § &1 sfaa @
[EFET hHAT T o§@dr 41 ! fa
@ § arfee w1 @ w7 e fear
q1 I & T | ATHT T/ FT QT
wt o€ | ag & aEr g -

“qEt Hfaw § aE 9 F wfaw g AT
AT WY F 91 g A A e o )

W& T8 AW A S A7 A gad -
qfew 7 & o s mfwam £ @
g # IR W WY EATR FT W
A1 ag FETE WAFT AT @Y g o

THET Jo UFe HWo ¥ fiE gu
s § 1wt 9T 3¢ s & fr e
&1 aF d19 & g1 97 & | go Ao
wie ¥ ag mam & faast whit wie
zz amat § faawr s dew fore fi
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ATET | g HEAT g4I # g Ehm,
fez ®I &z 7 g grn | = €Y1 aAE
¥ qg HEAT g N1 | H9A wHiA ¥
"% 73 wreAt frg faeam: 7 oz feran
qr e—

“Not by parliamentary speech-
es or majority wvotes are the
mighty quecstions of State solved
but it is through a policy of
blood angd iron.”

FIET K GA A w7 {eEwE =
agar | sfrerE wag & R OfE oA
Al FEE Ag e e fE
g wowT e i g 1 e A we-
F1Z F1 w04 Foa 7 formy, fagraae #1
won ® fomn, go & oF Fem TR
Foof § o fo9T 97 WITT ACHTC Y T
s adt AW s g P aw £ e
T B F1 wrET A foar m frag v
A W gHATAT ®1 W W FATET
q ™ F7 a7 #7 | ATHT A
form & am ot P oavwe a fafew
arin fufer 5t o s A7 AT
& w7 &1 | 39 fafew www fafa-
& #1 a7 A7 fom fa gwm ew
ar e o fasm & ofeera
T w7 mer fear | gEw fafeer
EUTL g¥HH & 1Y famaE w7 2 1
& quT 7TFT F g agen g froag
IAEY @A § A 4@ GV gEArsT #@
fae w0 & 7w & 1 g qw oA Al
ATTAAT ATV I A1 Aq AL §
# =g g, fv w37 A% A
T & §F TUEW 1 HIA {THA TH FI
AR Y —

“gwrfaceq =1 wifa goomafafoera

i AT & feaa & wqE & wga
g 5 gt g7 s o2 A 9= w o
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qalg 7 T4%F WO gm EE e
arfgd | frar s we g fE fomwr
au gew AT § A AW & A q@_
21 AT ¢ | W AT arat 3W W
FT w¥ET WO g & W1 fawr A1 g
¥ T aw A At T & 1 gqw-
&7 st fomr T = wfiwe wd
TEAT | WTF g9 AT Wl R OF
fagra w1 &T A= HET NFY -—
"gfa afaar oot S 33 dge”
N £7 ®T WA WAL {7 IAT 93T
T R § A0 A fed @ oA A
TATHT WA X Al FETT ETA AT
dad ;oA | T wE AW
fr o7 Y 719 deT & arg T @k
AT FT ASAT HITF & 19 /T AT |
Haw 7 woeT & awu1 a1 @ew 77 fram
ST /YA 48 FI9 ASL A7 wEAT £
d1 97 98 FIW €T ¥ W1 g9 59 &9
# &7 & faasm §F 1 w7 gw gA
1A F7AF 41 gF T AT F I27 AfA-
am | guro Am §2 % fau fem
o Ffwd g9 AT 1 TEAT A a1
# 4 fF W FEFT gRT A FAA
wEHTT FAT A IH ZAT T Foaw At
fe Ga7T 7 g% FEEET T =«
W | T A% & ag O aEy ey
ST 3 A T AR FAT FATE |
T T TEEA A, VNG AAAT G2H
M B, FEFAT TW K | HUA R AT
AR § WAET F8 &1 g9 WIA IW AT
THT FT HHA | WIERTL F AT W AT
27 § ygt ¥ ATEROEITAL 1 AT
fawm &7 @1 97 &1 1w EgETy
& T 1 g % difad § = fam
# o F1 FEAT a0 F THET ) A
TaE ¥ fawt W gw 2 Hfva
g ¢ F Wev FA% qLAT @A
) AT ®7 AT FHEART P
foret fF 3% A g 47 w0 wfam
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T ol Foar fag # § 0w wEeE
1 & fAq AT 2 § W Ao
i!a%‘%ﬂm?wﬁﬂwﬁwmwg 1

Mr. Chairman: Dr. Aney.

Shri Basumatarl (Goalpara): 1
come from the border areas; I may
be given a chance.

Dr, M. S. Aney: (Nagpur): Madam,
I will not take much time., The Reso-
lution before us is one on which I
believe there cannot by any difference
of opinion in this House. The only
cause for tension is the serious posi-
tion that is created by the Pakistani
aggression on the Kutch-Sind border.
In my opinion, one of the main
reasons for this difficult  situation
in which we find ourselves was the
absence of a sense of responsibility
in the minds of those who pursued
the reins of government in their
hands after partition and indepen-
dence was won. They did not un-
derstand what partition really meant.
They had no idea that partition
created new borders and that the old
borders which existed there were no
longer our horder lines. New bor-
ders were created but the creation of
new horders never appeared to them
as a serious matter. In fact, if any-
body insisted on or stressed this
point, there was g suspicion in their
minds that those persons were trying
to create a kind of a regional or com-
munal feeling, or something like that,
because they proceeded wunder an
idea for many years that India had
no enemies. This was the gospel
on which we fought the entire non-
cooperation  struggle. This was the
gospel which required us to accept
khilafat as a point for fight when the
Mohammedans outside India were
themselves giving It up. This was
the gospel on which we proceeded
a long time. Though we succeeded
in getting independence, no doubt,
the effect of some of these ideas yhich
we had accepted in those days re-
mained there. The effect was that
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some of the most important problems
which ought to have been the subject
of greal considerations, very minute
decisions and careful revision were
altogether neglected by wus. The
border question was one of those
questions.

How were our borders changed?
On account of this partition new
border lines were created. The old
border that was there, considerable
advantage of that was had by Pak-
istan. The Durand Line was there
and they knew their border. The
whole thing was done. The Mac-
Mahon Line was there but on
account of this thing China came
forward and occupied the whole of
Tibet. Yet, we refused 1o believe
that g change like this was coming in
and that we should pe prepared for
it. The change has come in this
way.

Sccondly, we have yet to learn as
to how the border territories are to
be administered and what kind of
arrangements are to be made there
with a view to see that our borders
are unchallenged and properly guard-
ed. ‘We must keep them in proper order.
We must have proper boundry lines.

A large number of cases occur
because of the negligence of one's
own border lines. They are  bent

upon creating mischiefs. Under these
circumstances, we must see that our
borders are properly safeguarded.

16 hrs.

It is not only the Army that can do
it alone—the Army can fight all right
and can show its valour—but the
Army can do it only if there is the
whole nation standing behind the
Army, if they take pride in what
they do and give them all the help.
Therefore, we must fill the people
with the idea that our country is in
danger and that we must be on a
war-footing, If we are really seri-
ous about our position, we must be
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on a war-footing. We should also
feel that we are on 5  war-footing

and that the questions pf default do
not loom large. As to how to add
to our military strength should be
the only problem before us.

Mr. Chairman: The hon. Member
should conc'ude now.

Dr. M. 8. Aney: Just last sentence
and I conclude. How to make our
Army strong should be the gne con-
sideration before us in  order to
make the Army sufficietnly strong to
defend our borders and drive out the
aggressors from our sacred soil.

Shri S, Kandappan (Tiruchengode):
Madam Chairman, we are discussing
a Resolution of a very serious nature
and I hope that though this is a Pri-
vate Members' Resolution, the impact
of the suggestions made during the
discussion should not be lost on the
Government.

It is most unfortunate that our next-
door neighbour, Pakistun, should have
fallen into the trap of China and
shoulg behave most inimically to-
wards us. It is rather the unanimous
opinion of all the Members in this
House and all the responsible people
in this country ang anywhere else in
the world that war is an evil—it is
not only an evil, it is a sin. But nor
is it g virtue to enter into negotiations
and order ceasc-fire when the enemy
is on our soil. This is a serious thing
and we should take note of it. We
read reporis in the foreign press that
our talk of peace is not genuine and
that we are talking of it because we
are not prepared for war. It may be
that they are wrong but I honestly
feel how can wy escape such a feel-
ing on the face of our achievements
that we have shown in the past. Dur-
ing 1962, when we were altacked by
China, there was a humiliating defeat
for us. In spite of our besy efforts,
the territory that we have lost has not
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been recovered. Now we hear of
these Pakistani intrusions. It may be
true that they may have some built-in
advantage at some place where we are
not able to withstand the onslaught of
the Pakistani Army. But are we not
justified in making them realise the
danger of attacking India by demons-
trating, by selecting our own vantage
point ang attacking them? If the
Government does not do it, the in-
escapable fecling will be that we are
not strong enough to defend the terri-
torcil integrity of our couniry. 1 am
sure the Government would not
expect war to be some kind of a
wedding where both parties can sit
and fix the date. You will pot be
given any advance notice of that. It
is expected that thestanding Army on
which one-third of our revenue is
being spent would do its duty well
and that whenever there is any intru-
sion or some kind of an attack, they
will retaliate and safeguard every
inch of our territory.

In this connection, I would like to
make one or two concrete suggestions.
It is not that our border is an isolated
thing. We cannot jusi post our men
like poles to defend the border. It is
only by our demonstrable strengih of
defence power that we will be ab'e to
defend our land. In fact, I feel, if we

had taken any steps during 1962,
Pakisten would not have ventured to
attack us, Neow, I am afraid, this

humilisting set-back and reversal from
a small country like Pakistan will
tempt even other countries to attack
us. There is no guarantee that we
wil] always remain friendly with
other countries. For example, on the
southern tip of our land, there is
Ceylon. O  course, the present
Prime Minister is quite friendly to us.
But about the previous Prime Minis-
ter there was no guarantee and she
had, I feel, some leanings towards
China and there is no surety that she
may not come back again to power.
Hence, 1 would urge upon the Govern-
ment to pay their attention to the
Navy also. We cannot ignore any onc
sapect of the defence. 1 feel strongly
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that we should make every eflfort to

strengthen our Navy.

Sir, o many suggestions were made
by the hon. Members who preceded
me. I would like to add one more
suggestion. We should see that, if
possible, even compulsory military
training is given in schools and col-
leges. 1t is rather high time that we
should do it. We cannot ignore that
any more. In this connection, I have
to say a little about language though
it is a delicate matter. In my State,
I receive complaints that though the
students are willing to attend to the
training of the N.CC. and all that,
they rather feel resentment over the
fart that they are compelled to learn
it in Hindi. What is important is that
we should know the modern techni-
ques ang  all the knowledge of the
modern warfare. It is not all that
important through which medium it
is being learnt. So, the Government
should not be very adamant on that
and every effort should be made to
avoid such g thing.

1 woulg like to conclude by saying
that the time would not be far off
when we proclaim Lo the whole world
in the words of one Seventh century
Tamil poet: “We are slaves of no-
body, we fear not death”.

Shri Basamatari: Madam Chairman,
this Resolution is quite befitting to the
gravily of the present situation.
Although I could not support it but I
suppory the spirit of it. As to whe-
ther it should be accepted or not, it
is upto the Government,

Now, the question is how to
strengthen the border areas. We
should be careful sbout the borders
of the Siates which are surrounded by
the wvarious foreign countries. My
hon. friend Mr. Kotoki just now
mentioned how Assam is surrounded
op all sides by various foreign coun-
tries. There have been a number of
instances in which the Chinese and
Pakistanis have attacked our State on
the northern side. But we have done
rothing to wsirengthen our “border
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security. I feel that Government you how Assam had been bold enough
have not taken up _this question in in the past. So, it is not as if Assam
regard to the security of ithe border does not have the strength. But

areas of Asgam very seriously. For,
if we go to the details, we find that
whatever we wanted in order to
strengthen the border area has not
yet been done. For instance we have
been insisting that the number of
security posts or border posts should
be increased and the number of the
CRP also should be increased, but that
has not been done. We wanted the
construction of a road all along the
border to check infiltration. But thal
also has not been done. Therefore, a
doubt arises in the minds of the peo-
ple whether Government have taken
it very seriously at all,

You might have been seeing in
The Assam Tribune and other local
papers over there how cvery day
there has been intermittent firing
going on in the Latitilla-Dumabari
area. You know also that firing has
been guing on on the Cooch-Behar
side a8 well. You know very well
how Cooch-Behar and Assam are
linked. My hon. friend had given a
very beautiful simile when he said
that Assam, was just Jike the head
of a body, and the other parts of the
body were represented by the rest of
India; and the small strip of 40 miles
or so the corridor in between Pakistan
and Bhutan was just like the neck.
So, you can easily imagine in what a
vulnerable position Assam is. Its
position is such that Pakistan can do
it any harm at any time that she likes.
The collusion between the two neigh-
bouring countries, namely China and
Pakistan, is very dangerous to the
whole nation, ang more so to Assam.

Of course, it might be asked ‘Why
do you not stand on your own legs?
And why are you afraig of them'? 1
may tell you that Assam when it was
ruled by native kings was able to
defeat the Moghals seventeen times
and they could mot win even an inch
of our territory. History would tell

there are elements today of whom we
are afraid, and we have suggested,
therefore, that Assam border should
be strengthened to defend itself,

The question of personnel has been
referred to already, but I would not
like to go into that matter in detail.
As a member of the ruling party, 1
want our Government to be very care-
ful in regard to the appointment of
persons and also in regard to recruit-
ment of personnel. They should not
always be going in an one-track way
thinking that what policy we are {ol-
lowing is always the correct policy.
The policy may be all right, but at
the same time we must be careful. In
the name of secularism, if they do all
sorts of things which are not at all
good for the security of the country,
then I do not think that that kind of
policy cap save us. Therefore, 7
woulg request Government not 1o
depend always on the reporis coming
from the State. There must be some
sort of vetoing by the Centre also at
their level to find out whether the
information coming from the State is
correct or not. Here, in the House
itself, on many occasions Wwe have
referred to many points where there
has been difference, ang where the
reports coming from the State have
been quite different from the report
given by the Home Minister here. So,
I do not know which reports are quite
correct. 1 would submit that Govern-
ment should nmot rule the country
merely through paper-work in this
time of emergency. 1 would request
Government to be very careful, and
more so in the case of Assam which
is in a vulnerable position and which
is in a strategic position,

In conclusion, I would stress this
aspect about the personnel. My hon.
friend Shri C. K. Bhatlacharyya has
already said that the personnel every-
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where are mnot dependable. While
determining the meaning of the term
‘dependable’ gnd then deciding who is
dependable ang who is not depend-
able, Government must be very care-
ful in regard to the policy that they
are pursuing,

Shri Heda (Nizamabad): Since
there is g very short time at my dis-
posal, I would only refer to the Indo-
Pak border. 1 know that except the
Punjab border and North-west-of-
Ganganagar border, the rest of our
border is not safe. Only those parts
are safe. I do notl think Pakistan will
ever dare to enter our {erritory
through those borders,

If you look at the content of the
population near the border all over,
what do we see? They do not reflect
the entire community as such. There
are certain communities, minorities, in
greater numbers in these border
areas: may be they are our Indian
Muslim brethren, may be they are our
Indian tribal brothers, Whoever they
may be, I do not want to doubt their
loyalty. If any such doubts are cast,
they become angry. At the same
time, we have to be vigilant and see
that they are not used for subotage or
fifth column activity.

The second point is this. There is
great need to raise the morale of these
arens. A practical way has been
shown by one of our friends. Shri
Manikyalal Varma. In a small area.
he has becn doing very good work.
A team of 27 MPs recently toured the
Jaisalmer area ang saw the good work
he has beepn doing. 1 have no doubt
that if a score of Members of Parlia-
ment who come from the border states
follow his example, the entire picture
would be changed.

The thirq point. The Rajasthan
Government has done a very good job
by appointing a Border Commissioner.
His job is more psychological than
administrative or defencive. From
that angle, he has done a good job.
For over 350 miles of area, one Border
Commissioner is there. [ feel that the
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urea per Border Commissioner should
not exceed 100 miles. In that case,
he will be more eflective. 1 do not
mean that g lesser person should be
there as Border Commissioner. The
Border Commissioner should be a
high-calibre man who can control, and
can exercise his superiority over the
Collectors. Therefore, men of that
stature should be appolnted for every
hundred miles. 1 am sure that if in
the Kutch Border, such a Commission-
er was there, probably what has hap-
pened now would not have happened.

The fourth point is that in these
border regions, we must give military
training, particularly to young boys.
This is a must; without that, morale
would not be raised as we want it to
be,

The fifth point is this. Roughly
speaking, the border area people can
be divided into two classes, One
is those who are very much suppres-
sed, the weaker sections of our peo-
ple. It is time that we create leader-
ship amongst themselves by a long-
range programme. [ think a very
good job has been done in Jaisalmer
by helping them to cullivate leader-
ship among themselves and by giving
them land and other facilities, by
uplifting them through education and
other beneficial activities. 1 think
this is very necessary. If we take all
these steps, the entire look of the
burder regions woulq change.

Lastly, T would make the point that
recruitment to the army must reflect
the country. When [ visited Assam
in 1962, T found that the whole popu-
lation there was agitated; &an area
which was peace-loving, which had
not seep a war for 8 number of
cenlurics wag so much agitated. I
could see the same glow in their eyes
as one could see in the eyes of the
Punjabis, Rajputs or Mahrattas,

Therefore, it is time we broadbased
our recruitment. Mere change of
rules is not enough, because we have
experience of that. Take the case of
the Madras Brigade or any such
brigade. You must make the rleruit-
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ment entirely on a different footing can deal with the situation. In fact,

und see that people from different
arcas have a chance. 1If this is done,
In course of time, the army will really
be an integrated army and every
village, every house will fee| that it
has contributed something or other to
any fight that takes place in a border
of the country. If these steps are
taken, we can seg a marked change
for the better in our border defence
set-up.

The Minister of Defence Production
in the Ministry of Defence (Shri A. M.
Thomas): The subject matter of the
Resolution is of toppical interest, espe-
cially in the context of the recent de-
velopments on pur horders, I am very
happy that Shri Krishnapal Singh has
been lucky in the ballot and this Reso-
lution of such great importance has
cume up for duscussion.

We had a very useful debate, and
I am happy that so many waluable
suggestions have also been put forward
in the course of the debate. In, fact,
Members from States like Assam,
West Bengal, Punjab.

Shri D. C. Sharma (Gurdaspur):
Nobody spoke from Punjab.

Shri A, M. Thomas: . . . and
Gujarat have taken considerable inter-
est in the security of our borders and
in Streamlining the arrangements that
have been made on the borders.

Shri Prakash  Vir Shastri stated
that he had his own doubts whether
the Government realised the import-
ance of the subject matter of this re-
solution. I may inform the hon. House
that the Government is quite conscious
of the great importance of this subject,
I shall presently indicate to this hon.
House the broaq aspects of these pro-
blems and how we have tried 1o
tackle the various aspects.

1 am also glad thay the Members
who participated in this debate have
general faith and confidence in the
army* and the way in which the army

the gallantry and bravery of our army
have never been in question, in spite
vf some reverses because of the Chi-
nese invasion. The glory and pres-
{ige of our armed forces is a matter
of which we can certainly take legi-
timate pride.

At the same time, we should not
lose sight of the tremendous role that
has been played by the border police
which has made great sacrifices guard-
ing our frontiers. In fact, the whole
country has nothing but praise for the
police men who have fought so wvali-
antly the Pakistani army units at
Sardar post on 9th April. It constitu-
tes a glorious chapter in the annals of
the history of the border police. The
way in which the border police has not
only been able to deal with the situa-
tion on the Gujarat border when they
were confronted by the Pakistan
armies at places like Sardar post, but
alsp the way in which the police men
have stood the firing and incursions
at places like Latitilla, Dahagram and
other areas on the eastern border,
deserve, according to me, the com-
mendation of this hon, House.

One main thing that we have to
bear in mind when we approach this
question is the nature of our defences
in pecent years. Dr. Aney mentioned
that we were for sometime after at-
taining independence, under the honest
belief that we had np enemics. To a
great extent Dr. Aney is correct. In
fact, we were following a policy of
peace and friendship. In international
affairs our policy was of friendship and
amity towards all nations. We also took
things for granted to some extent, and
to start with, we treated every country
as our friend and not an enemy. But
the invasion of China in 1962 came as
a great, rude shock, and eversince we
have tried and we have taken several
steps to improve the defences of the
country after the massive aggression
in October-November, 1962
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If gur defence forces are strong, if
we have been able to strengthen our
defence forces, the hon. House would
agree that thal will be in the direction
of safeguarding the integrity of our
borders. That is one primary factor.
Whether these forces are deployed all
along the frontier or not, if we have a
strong defence force, that is certainly
a guarantee for the integrity of our
borders. A number of new divisions,
as has been mentioned on previous oc-
cagions, have been raised, equipped
and trained for fighting at high alti-
tudes under extreme climatic condi-
tions. The Army had been equipped
with modern cquipment and generally
speaking our defence capability has
improved manifold during the last two
or three years, A well-thought oul
plan for improving communications in
bordar areas iz being rapidly imple-
mented. The House knows the won-
derful work that has been done on the
borders by the border roads organisa-
tion and it will certainly improve our
capabilities to guard our own fron-
tiers . . .

Shri Heda:
way to go,

We have still a long

Shri A. M. Thomas: Even then, the
steps that we have taken in recent
years, Mr. Heda would admit, had been
in the right direction and those who
had gone to the border and seen the
roads would certainly join with me
in saying that we have done a wonder-
ful job there in the matter of the
border roads.

Defence production alse is steadily
increasing and in the course of the
debate on the defence grants, ji has
been made clear how our defence po-
tential has increased and how the
defence production has also increased
manifold and an increasing proportion
of our total requirements of armg and
equipment iS now being met from
indigenous sources and we are, if I may
say so, on the road to self-sufficiency
in the matter of arms and ammuni-
tions. The House is also aware of the
Five Year Defence Plan—it is not co-
terminug with the pther Five Year

VAISAKHA 17, 1887 (SAKA) Indian borders

13896

(Res.)
¥.an—but there is a defence plan and
that cuvers the period 1964-69. All

this will certainly help us in defending
tne borders of our country with our
neighbours. It may also be borne in
mind that in spite of all these, it would
not be possible to prevent hostile
neighbours from creating incidents in
our borders and even organise minor
incursion; on our territory which has a
frontier of several thousands of miles.
Of course a border incident or even
if it is a minor incursion into our
territory, it does not really threaten
the security of the country; it is irri-
tating no doubt; it is demoralising, as
the hon. Member here says. When we
consider the overall plan, we have to
take the realitieg into consideration.
While it would not be possible to
guard every inch on the thousands of
miles of our frontiers, there are cer-
13in points at which we must main-
tain the closest guard and naturally
the hon. Members would not expect
me to disclose the points which we
consider to be very jmportant from
the gtrategic point of view and in
those arcas we are ccrtainly having
the necessary precautions and we are
guarding those arcas although I would
nol he in a position to disclose to the
House which areas are they where we
have deployed our forces. If we re-
act tp every incident by sending large
forces to deal with it, we shall be
strong nowhere and, I would say, weak
everywhere. There is probably no
country which could guarantee the in-
tegrity of every inch of jts political
borders. Some countries even at the
risk of losing certain parts of their
borders would concentrate in certain
other areas which are more vital ac-
cordig to them. These strategic consi-
derations should govern our policy
rather than an attempt to guard each
and every part of a long drawn out
frontier.

Now, I will attempt to place before
this hon, House the various sections of
our frontiers and the problems which
we confront within these various sec-
tions, The frontiers of India lie dlong
those of four other countries we have
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Nepal as our neighbour, Burma, China
and Pakistan. I will take country by
country and then I will alsp deal with
each country sector-wise also, Our
relations with Nepal, as the hon.
House is aware, are guite cordial and
the border between that country and
ours poses no problem at all. What
abuut Burma? Some Members have
referred to our border with Burma?
In fact, our frontier with Burmga has
also always been peaceful in the sence
that as far as the relationship between
that country and our country is con-
cerned, it is extremely cordial and
peaccful and friendly. The relations
with the Government of Burma have
throughout been friendly. The only
problem that has arisen in regard to
that country is that hostile and dis-
gruntled elements have taken advan-
tage of the tarrain or both sides of the
border for nccess to Pakistan where
they can get arms, ammunition and
equipment and training in their use.
The case of the hostile Nagas is most
relevant in this connection. To pre-
vent such movements, army and police
units under the operational control of
the army are deployed on this border.
So, that part of the objective of this
Resolution is already met so far as
that border is concerned. It has not,
however, been possible to completely
stop the movement to and fro of
hostile persons between India and
Pakistan vig Burma. The reasons for
our inability to control such move-
ment have been disclosed at length
on previous occasions, too, on the floor
of this hon. House. All that I would
emphasise at this moment is that there
is no border defence problem ag such
in this area, though the army is in
sperational eontrol of this sector of the
border for the specific purpose men-
tioned earlier, that is to say, the hos-
tile elements within our country
should not take advantage of the bor-
der as well as the hostile elements in
Burma also should not take advan-
tage of that border.
.

Having dealt with Nepal and Burma,
I shall now come to China. The res-
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ponsibility for the protection of our
border with Tibet and Sinkiang al-
ready vests in the army. All security
forces deployed for the protection of
these borders are under the army's
operational control,

16.33 hrs.

[SHrr SONAVANE in the Chair]

But here again, a dispersion of the
armed forces to guard every point
would not only be unwise but would
be dangerous, Therefore, some points
are held more lightly than others,
When I say that some points are held
more lightly than others, hon. Mem-
bers should not be under the impres-
sion that we are not alive to the gra-
vity of the situation and thal the Gov-
ernment is not anxious to guard our
borders.

Then I will come to Pakistan. In
fact, the entire House ig rather dis-
turbed about the positions vis g vis the
borders with Pakistan. Regarding our
borders” with Pakistan also, I will
divide the areas under three heads.
The first head is the international
border between Jammu and Kashmir
State and West Pakistan, and the
cease-fire line in the Jammu and Kgsh-
mir State. That is the first sector.
What is the position as far as this
border is concerned? This border and
the cease-fire line have, since 1949,
continually been the scene of repeated
violations by our neighbour who evi-
dently believes it to be in her jnterest
that there should be a state of perpe-
tual small-scale warefare in this area,
In fuct, the tactics of Pakistan
amounted to keeping the tension all
along these borders and now these
tactics have also been adapted to other
areas. Ag the hon. House jg aware,
the army is responsible both for this
stretch of the border and the cease-fire
line. So, as fur as this sector is con-
cerned, jt is taken care of by the army
and what has been envisaged in this
Resolution is also met. All possible
measures are taken to protect our
territories angd our citizens from arm-
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ed incursions by Pakistani troops er
armed irregulars. There have been
scveral cease-fire violations and be-
cause of the steps that we have taken,
the loss of life and property that we
have been able to inflict on Pakistan
is much more than what Pakistan has
been able to inflict on us.

I will come to the next sector, the
border with West Pakistan. This
bordar between the States of Punjab
and Rajasthan on the Indian gide and
West Pakistan has, for some time, been
free of Incidents involving the armed
forces. It is noteworthy that this
border has been surveyed and demar-
cated on the ground. So, there had
not been any possibility of Pakistan
coming in under some pretext or
other on the basis that the border has
not been demarcated.

Some portions of the border bet-
ween Gujarat and West Pakistan have
yet to be demarcatad. The House is
aware of the recent occurrences on
the Kutch-Sind border. The border
with West Pakistan had so far been
normally looked aftar by the State
Governments concerned, with the
help of Special Armed Police units.
Now we have placed the responsibility
for the protection of the Kutch-Sind
border on the army. It is a very live
border and the army as in complete
control of it.

AGN amdr - wATENZ AT femegEE
g
Shri A, M. Thomas: As far as we
are concerned, there is absolutely no
dispute about Kanjarkot. It is our

territory and it is within the bounda-
ries of our country.

The other sector js the border with
East Pakistan. Generally speaking,
this border is also the responsibility of
the State Governmants, except the
Assam-East Pakistan border, which is
under the operational control of
the army, which provides the neces-
sary spport and supervision over the
special border police employed for
border protection duties. I may as-
sure the House that the army has
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Leen eminently successful in this task

and that the casualities inflicted upon

the intruders are far larger than any

we have suffered.

As the House is aware, there have
been a number of incidents on the
East Pakistan border, particularly in
the Lathitilla-Dumubari  area  and
Gobindpur village in Assum, the Dah-
agram aréa in West Bengal angd the
Karrangicherra area in Tripura.
While these incidents are deplorable
and have caused unnecessary suffering
to our people, the golution is not to
involve the army in the task of pro-
tection of this bordar. The Special
Police here have given a very good
account of themselves and Pakistan
has not been allowed to benefit by
her aggressive and wviolent tactics.

Some hon. members have referred
to the reorganisation of the border
police. | may inform the House that
the question whether the constitution
of a Central Police Force would be
better under the circumstances is
engaging the attantion of the Govern-
ment. At the same time, I may assure
the House that even in cases where
the borders are being manned by arm-
ed police units mainly under the con-
trol of State Governments, the Central
Government take a great deal of in-
terest in their organisation and equip-
ment and arrangements are in hand
for improving their training and super.
vision so that they can discharge their
duties with greater efficiency.

These facts pointed out by me make
it clear that whenever it is necessary
to do go, the responsibility for the
protection of a particular stretch of
the border ig amssigned to the army.

The House will appreciate, however,
that it will be against the overall in-
terest of the security of the country to
string the Army out in small units all
along the frontiers. The army of any
country has to be conceived as a strik-
ing force and must, therefore, be in a
position to deploy itself in sut_:h a
manner that {t can inflict substantial
damage on an aggressor at a polnt of
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its own choosing. If the army is sad-
dled with the rasponsibility of looking
after every inch of our extensive fron-
tiers, it would have to be of a very
large size. The maintenance of such
an army would strain our resources
unnecessarily. In fact, this strategy
has to a certain extent been appreciat-
ed by hon. Membars of this House. In
the course of the short discussions that
have taken pléce off and on after this
Pakistan intrusion in the Kutch bor-
der, the question has been posed by
some hon. Mambers why, if that ter-
rain is unfavourable to us, we should
not take advantage of other areas
That itself shows the consciousness
among the hon, Members themselves
that as far as the dafence of the bor-
der is concerned we will not be in &
position to stretch our army all along
these borders with Pakistan and China.

Even when a border is peaceful, it
has to be policed for the purpose of
enforcing customs and immigration
laws and to prevent the escape of
offenders. Such enforcement of the
laws is essentially the task of the
Police and cannot be performed by
the army which is raised and trained
with an entirely different objective.
When the country across the border
is hostile, unpleasant incidents are
bound to eoccur particularly when that
country feels that such incidents help
its nationa] policy, as perhaps Pakis-
tan feels. Unlike many international
borders in other parts of the world,
our border with Pakistan has to be
policed by armed police units who can
meet force by force. As 1 have sl-
ready indicated, at the wvery outset,
our armed police in the borders have
given a glorious account of themselves.

Mr. Chairman, some hon. Members
have raised the question of strengthen-
ing of our intelligence machinery. In
fact. I may inform the hon. House
that our intelligence machinery has
been expanded considerably especially
in the recent years. In fact, the
method of collation and assessment of
the information that we receive from
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several sources has been improved.
We  have also a joint intelligence
machinery, a committee which consist
of representatives of the External
Affairs Ministry, of the Defence Minis-
try and the Ministry of Home AfTairs.
There are also representatives of the
army intelligence, naval intelligence
and air force intelligence. This joint
intelligence machinery is to collate
and assess the information that they
get from various sources, so thai the
improvement and strengthening of the
intelligence machinery is ever in the
attention of the Central Government.

Apart from these economic and
tactical arguments, it would be neces-
sary to invite the attention of the
House to the possible undesirable con=
sequences of opposing armies facing
each other across the border, for it
must be remembereq that if in any
sector we substitute the police by the
army, the other side wil] follow suit
and when two opposing armies face
each other across the border, there is
always a danger that minor incidents
may escalate into a major battie.
This is a matter of general policy and
1 hope the House would appreciate it.
There appears, therefore, no reason,
as envisaged in the Resolution, to
hand over the protection of the entire
frontier of India at one stroke to the
army. As has already been stated by
me, wherever we find that our neigh-
bour is employing the army in the
borders, we will call upon the army
to support the police. In this manner
the army can devote ity attention on
training so as to improve progressive-
ly its potential as a striking force
against an enemy who casis covetous
eyes on any part of our territory.

Although I am in sympathy, and
certainly the House is also in sympa-
thy, with the spirit of what the reso-
lution eludicates—in fact, it is a reso-
lution of a genera] character and the
amendments are also of that nature—
it would not be possible far the Gov-
ermnment to accept this Resolution.
But, at the same time, as [ have -
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ready assured this hon. House, the
various suggestions that have been
made in the course of the debaite
would certainly engage the atluntion
of the Government. As I have stated
already, wherever it hag become
necessary, the army has taken control
of the situation.

In the light of whaty [ have staled
and the assurance that I have given,
I trust that the hon, Member, Shri
Krishnapal Singh would find his way
to withdraw the Resolution, becausc
the Resolution that he has tabled and

moved has certainly served a very
useful purpose.
Shri Krishnapal Singh: [ had cer-

tainly thought that the Government
would gladly accept the innocent iype
of a Resolution that 1 had moved,
especially the Defence Ministry, whom
it would have helped in building up
their strength. The reply of the
Defence Minister is in effect a confes-
sion of weakness. He says that we
cannnt station our troops in every inch
of the borders. That is quite true. I
said the same thing. Wherever we
cannot have the army, we must have
the police. But if we have a suffi-
ciently strong army on the border and
reserve, the enemy or thg aggressor
will think twice before he comes and
occupies our territory,

Now, according to the Defence Min-
ister, everything seems to be all right.
1 ask him: if everything is all right, if
other people come and occupy part of
our territory, why are we not in a
position Lo go and occupy part of
their territory? The very [act thal
we have failed to do so, we have not
been able effectively to retaliate
proves that we have not got sufficient
sirength.

1 am prepared to concede that we
are better off than we were two or
three years back. But I must say that
we are nol sufficiently strong to meet
the combined strength of the twg allies
opposing us, and that is why I say
that if we want to defend our borders
effectively. we must be serious, we
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I should have thought that the
Defence Minister would come here and
blame his colleagues who are not help-
ing him, by saying that his Ministry is
not getting top-most priority. We
must give il top-most priority. We
must concentrate on a few things like
defence, fooq etc. instead of trying to
run after everything. Once our bor-
ders are secure, we cap devole our
atlention to other matters also. What
is the use of having big factories, oil
refineries and multi-storey buildings
if our borders are not safe? When
our borders are not secure, what is the
use of doing this, that and the other?

We geem to have oo many lingers
in the pie and my sole object is to ask
the Government to give defence of
the borders the top-mosl privcity.

1 was hoping that Government
would accept this Resolution which
was couched in very modest language
and which, I am glad to say, has been
supported by every section of the
House. T would again like to empha-
size that thy Government should
accept the suggestions which have
been placed before them by cvery
section of the House and accept this
very innocent Resolution. We only
want that our borders should be
serure, They  should build up
strength. You cannot possibly place
men at every inch of the soil; every-
body knows it, even a child knows it.
But if you are strong, the aggressor
will think twice before he iries to
cross the border. We are not suffl-
ciently strong. I ask: Where is the
need to stop recruiting? What was
the need? Had our opponents reced-
ed?

Shri A. M. Thomas: Who said that
recruitment has been stopped?

Shri Krishnapal Singh: The pace
had been slowed down. It has prac-
tically been stopped,

Another point that | would ]iks to
emphasize and which is just® as
important as any other is the tighten-
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ing up of security. For want of time
I could not lay stress on it. I think,
the Government documents them-
selves ure responsible for breach of
security. Everywhere when we start
a new factory, we tell the world where
our ordnance factory is going to be
located. These days it is a very dan-
gerous proposition,

Other secret information somehow
leaks from our offices. We must
tighten up security. During the last
war there were instances which led to
serious losses. Careless words of a
mother at a grocer's shop led to une
of the troopships being torpedoed in
the Indian Ocean by the Japanese.
That is a very dangerous thing. There
was a lime when the families of Gene-
rals used to live in Simla and they
used to write to their wives on mili-
tary matters and two or three Gene-
rals were taken to task during the
last war. Therefore we must prevent
leakage of information. If intelli-
fence Is important in securing infor-
mation about military matters of our
enemies, security is important in deny-
ing the leakage of information to the
enemv. So, sufficient stress should be
laid on that subject,

1 would like to emphasize once
again that 1 hope the Government
will accept this suggestion that now
onwards they are going to give the
topmost priority to defence and will
concentrate only on a few of the
things and not try to do too many
things. At this time we cannot suc-
cessfully do it. Defence, which has
been neglected for so many years, can-
not be built up in a day.

I woulg also like to suggest that
before we are strong enough, we bet-
ter be in search of a really good ally,
a good friend, who will stand by us in
time of need. Whoever that are, that
is for the Government to decide; but
we must have it. That is the only
way to put our defence right so long
ag we have not been able to build up
our defences satisfactorily,
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Before I close | would like to pay
my tribute, as also on behalf of the
House, to our jawans who laid their
lives on our borders and to those who
are serving the country under very
difficult conditions. I hope, the House
will support me and that we should
be able to carry this Resolution. I
press this Resolution to a division.

Mr. Chairman: There are three
amendments to this Resolution.
Amendment No. 1 is by Shri Rananjai
Singh. Is he pressing for it? He is
not here. So ] will take another one.

Shri Surendranath Dwivedy (Ken-
drapara): The amendment is before
the House. If it is not withdrawn, it
is to be put to the vote of the House.

Mr. Chairman: All right. 1 now
put the amendment of Shri Rananjai
Singh to the vote of the House.

Amendment No. 1 was put and
negatived

Mr. Chairman:
Amendment
Singh.

1 shall now put
No. 2 by Shri Yashpal

Amendment No, 2 was put and negu-
tived

Mr. Chalrman: Then, Amendment
No. 4 is by Shri Shivaji Rao 8. Desh-
mukh Shri D. S, Patil and others. Are
they pressing for it?

Shri D. 8. Patil: 1 withdraw it.

Amendment No. 4 was, by leave with-
drawn

Mr. Chalrman: The question is:

“This House is of obinion that
the arrangements for defence of
Indian borders (With Pakistun,
China and Burma) shouid be fur-
ther improved and their protec-
tion should be under the overall
supervision of the Defence
Forces.”

Let the lobbies be cleared.
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Division No.

Aney, Dr. M.5.

Badruddujs, Shri

Dwivedy, Shri Surendranath
Wakkar, Shri Gauri Shankar

23]

Alva, Shri A.S.

Bhagst, Shri B.R.
Bhattacharyys, Shri C.K.
Roroosh, Shri P.C.
Brajeshwar Prusad, Shri
Chakravertl, Shri P.R,
Chandrasckhar, Shrimati
Chaudhry, Shri Chandramani Lal
Chavan, Shri D.R.

Dafle, Shri

Dhaljit Singh, Shri

Das, Shri N.T.

Dighe, Shri

Dorai, Shri Kasinatha
Dwivedi, Shri M.L.
Gangas Devi, Shrimatl
Gowdh, Shri

Hansda, Shri Subodh
Hazarlka, Shri .M.
Himatsingks, Shri
Jedhav, Shri M.L.

foshi, Shrimati Subhadra
Kamble, Shri
Kandappan,Shri 5.
Kedaria, Shri C.M.
Khadilkar, Shri

Kotoki, Shri Liladhar
Kripa Shankar, Shri
Krishne, Shei M.R.

AYES

Krishnapal Singh, Shri
Minimata, Shrimatif
Rangs, Shri

NOES
Krishnamachari, Shri T.T.
Kureel, Shri B.N.

Lahtan Chaudhry, Shei
Lakshmikanthamma, Shrimati
Laskar, Shri NL.R.

Laxmi Bal, Shrimati
Muahadeva Prasad, Dr.
Mshtab, Shri

Mallick, Shri Ramas Chandra
Maniyangsdan, Shri
Mehrotrs, Shri Braj Bihari
Morarka, Shri

More, Shri E.L.

Mukane, Shri

Musafir, Shri G.5.

Muthiah, Shri

Hiranjan Lal, Shri

Oaza, Shri

Pande, Shri K. N.

Pant, Shri K.C.

Patel, Shri Rajeshwar

Patil, Shri D.5.

Patil, Shri T.A.

Prabliskar, Shri Nawal

Raju, Shri D.B.

Kaju, Dr. D.5,

Ram Sewak, Shri
Ramshekhar Prasad Singh, Shry
Rananjai Singh, Shri

Supply of

Shoes to miners

(H.A.H. Diz)

Lok Sabha divided:

[16.57 hrs,

Shinkre, Shri
Swamy, Shri Sivamurthi
Yashpal Singh, Shri

Rane, Shri

Rao, Shri Rampathi

Ruo, Shri Thirumals
Reddy, Shrimati Yushoda
Roy, Shri Bishwanath
Sednu Ham, sor

Sahu, Shri Rameshwar
Samants, Shri 5.C.

Saraf, Shri Sham Lal
Shah, Shrimati Jayiben
Shakuntala D%, Shrimati
Sherma, Shri AP,

Sharma, Shri D.C.
Shastri, Shri Ramenand
Sheo Narain, Shri

Sinha, Shrimati Ramdulzri
Sinha, Shrimati Tarkeshwiri
Sonavane, Shri
Suhbaraman, Shrl
Subremanyam, Shri T,
Thomas, Shri'A.M.
Tiwary, Shri D.N.
Tiwary, Shri K.N.
Tiwary, Shri R.8.

Tuls Rem, Shri

Uikey, Shri

Upadhayas, Shri Shive D
Vaishys, Shrl M.D.
Yadab, Shri N.I"
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The Minister of Communications and
Parliamentary Affalrs (Shri Satya
Narayan Sinha): My vote has not
been recorded even thourh 1 Jald
pressed the bution.

Mr_ Deputy-Speaker: The resuit of
the division is ag follows:

Ayes: 10; Noes: 87.
The Resolution was negatived.

1702 hrs.

RESOLUTION RE: CEILING ON
URBAN PROPERTY

Shri P. R. Chakravertl (Dhanbad):
I beg to move:
This House is of opinion that
sultable measures should be taken
" *Half-an-hour discussion.

to introduce ceiling on urban pro-
perty, commensurate with the
policy adopted with regard to
rura] areas.”.

Mr. Deputy-Speaker: The hon Mem-
ber can commence hig speech on the
next day.

Shrl D. 8. Patil (Yeotmal): 1
move my amendment.

Mr. Deputy-Speaker: Not now . He
can move it on the next day,

alsn

17.03 hrs.
*SUPPLY OF SHOES TO MINEHRS

Mr. Depuly-Speaker: Now, we shall
take up the half-an-hour discussicn to



